
THE GAUH TI HI H COU RT AT UWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VII-1 t9l2 rt g5

Smti layashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahatl

Smti Sharmila BhuYan,

District and Sessions Judge,

Lakhimpur, North LakhlmPur.

2a lA

From

To,

)lr
$0 August,2o24

Sub:

Ref:-

Dated Guwahati the

Station leave Permission'

Your letter No. DIL/6537/2024 Dated 20.08.2024

Madam,

With reference to the above, l am directed to inform you that you have been

grantedstationleavepermission,withtheofficialvehicle,fromthemorningtillthe
evening ot 23,oa.2o24. The Addl. Sessions.cum-special Judge, PoCSo, Lakhimpur, NL and

in her absence, the Civil ludge (Sr. Dvn.)-cum-Asstt Sessions ludge, Lakhlmpur' NL and ln her

absence, the next senior most ludicial officer available at the station will remain in charge of

your Court and Office during your absence.

Yours faithfullY,

sll'
]T. REGISTRAR ruIGILANCE)

MemoNo. HC.VIT-119/2001/ 8r23 /A,dated t 30- ox-24

Copy to

he Prolect Manager, Gauhati High Court

JT. REG ISTRAR (VI NCE)


